$~63
* IN THE HIGH COURT OF DELHI AT NEW DELHI
+ C.R.P. 50/2026 & CM APPL. 13282-13284/2026

JAI ANANT DEHADRAIT ... Petitioner

Through:  Revisionist in-person.

versus
MAHUA MOITRA .. Respondent
Through:
CORAM:
HON'BLE MR. JUSTICE ANISH DAYAL
ORDER
% 26.02.2026

1. List this matter before a Bench of which Anish Dayal, J. is not a
member, subject to orders of Hon’ble the Chief Justice.
2. List before another Bench on 10" March 2026.
3. Order be uploaded on the website of this Court.

ANISH DAYAL, J
FEBRUARY 26, 2026/MK/zb

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 10/03/2026 at 16:50:38



